Annexure-4

Name of the Corporate Debtor

|VANTA BIOSCIENCE LIMITED

|Date of Commecement of CIRP

27.04.2022

List of Creditors as on 07.02.2023

List of Unsecured Financial Creditors (other than financial creditors belonging to any Class of Creditors)

Amount in Rs.

SI. |Name of creditor Details of claim received Details of claim admitted Amou [Amou |Amount of claim |Amount [Remarks,
No ntof |ntof |notadmitted of claim |if any
Date of Amount Amount of Nature of |Amount Wheth|% of |contin [any under
receipt claimed claim admitted |claim covered by |er voting |gent |mutua verificatio
guarantee [relate |share |claim [l dues, n
d in CoC that
party? may
be set-
1[Sarvotham Solutions Limited 23-05-2022 1,35,00,000 1,35,00,000|Unsecured Yes NA
2|[Mohan Krishna Mulakala 23-05-2022 8,00,000 8,00,000|Unsecured Yes NA
3|Sarvotham Remedies Limited 23-05-2022 96,92,944 96,92,944 |Unsecured Yes NA
4|Dopesh Raja Mulakala 23-05-2022 1,09,95,000 1,09,95,000|Unsecured Yes NA
Total 34987944 34987944 0 0 0
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